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THE LEADER OF THE OPPOSITION 

(SHRI S. B. CHAVAN): Mr. Chairman, Sir, 

May I maie a small submission? 

MR. CHAIRMAN: Yes, please. 

SHRI S. B. CHAVAN: Sir, on 27th and 

28th we do not have any business in the 

House. Twentyninth happens to be a holiday. 

Therefore. 1 would request that the House be 

adjourned till the 30th. 

HON. MEMBERS:   We support it- 

ANNOUNCEMENT RE.   CANCE-

LLATION OF SITTINGS  OF RAJYA 

SABHA 

MR. CHAIRMAN: The suggestion is 

unanimously carried. And I have to inform 

the hon. Members that there is some change 

in the Muharram holiday. As Muharram is 

being observed on Wednesday, the 29th May, 

1996, there will be no sitting dt the House on 

that day. Instead, the House will sit on 

Thursday, the 30th May, 1996. The House 

stands adjour-need till 11.00 A.M. on 

Thursday, the 30th May, 1996. 

The House then adjourned at thirtyone 

minutes past one of the clock till eleven of 

the clock on Thursday,  the 30th May,  

1996. 
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